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1843. SHRI NARAIN S~NGH 

atAUDAHARt WII the MInIsfer of DE-
FENCE be pleasM to ..... : 

(a) the number of ex ... rvIcemen In 
HaryanaandthestepstakenbylheGovam-
ment for their rehabiIItaIIon and weIIant; • 

(b) whether any complaints have been 
received lrom these ex-servicemen regard-
ins pension; 

(c) It so, the datals th8reof; and 

• (d) the action talcan thereon? 

THe MINISTER OF DEFENCE (SHRI 
SHARAD PAWAR): (a) to (d). As per the 
information received from the Govemment 
of Haryana, the approximate number of ex-
Servicemen in Haryana is 2.51 lakhs. 

There is a comprehensive package of 
resettlement and welfara measures lor the 
ex-servicemen. The Central Govemment 
'has provided reservationforex-Servicemen 
in Group 'C' and Group '0' posts in the 
Central Government departments as well 
as PublIc SectorUndertaklngs,lncIuding the 
Nationalised Banks. Defence Services 
personel, wh"ave been dIsa~ in war or 
In peace-time and whose disability Is attri»-
utable to military service, are accorded Pri-
ority:!. In addition,' Haryana Government 
has reserved 5% posts in Class-lilt 17% 
posts in class-IIIIIV In all State Government 
Departments, serri-Govemment agencies 
and their public Sector Undertakings. lorex-
Servicemen. 

A number of .Central schemes provide 
seIf-eqlloyment opportunilies to ex-Ser-
vJcemen. These Include the SEMFECX-I 
Scheme which provides Financial assis-

1InC8for~uptmlll! _11_1 .... : 
the SBIFEX .... ·~ ..,._ Upgalnltll 
farm and non-farm activIIies In rural antas; 
SEMFe,x..w Sche.me.to fannand·noMarm 
acUvIIIaIln rural ........... ·of Petr0-
leum agencies; aIoIment of Una Trust of 
india agencies etc. Ex-Servicemen. are 
authorised Irae medical faclllUis In Miliary 
HoapIlaIs and canteen IacIIIles at the near-
est CSO canteens. 75% concession In raD 
fa .. fortravellnsecond class Is given 10 war 
wJdows. R~ of gallantry aw. ant 
given 50% concession for air travel In do-
mestlcsedorarid rail travel in second class. 
Financial assistance lor construcllotl 01 

. houses and marriage of daughters is given 
IOwarwldows. _ardisabled andattibltable 
peaca-tlme casualties by the State Govern-
ment and the Kendrlya Saink Board. In 
addition ex-Servicemen and their widows, 
whoa .. in penury. a .. given Financial assis-
tance out of the welfare funds at the dIspoS-
als the Ministry of Defence and the Rajya 
Saink Boards. Grants are also given for 
special medical treatment. 

The Ministry of OeumC8 has special 
Pension Grievances Ceo to' deal with the 
COfI1)Ialnlsofex-8ervlcemenregardng pen-
sion and other .. Iated matters. PI'OfI1)t ac-
tion Is taken by this Cell on the complaints 
received and replies sent to the complain-
ants. 

Relmbu .... ment of payments by R.BJ 

• 1344, SHRI PRATAPRAO B. 
HBONSHLE: . 

.. PROF. K.V. THOMAS: 

WdltheMlnisterofANANCEbepleased 
to state: 

(a) whether the Rase ... bank of India 
has stopped reimbursement of payments to 
exports againstadvices of Bank for Foreign 
EconomIc Affairs, Moscow; 




